
BEFORE THE HON’BLE NATIONAL GREEN TRIBUNAL 

NEW DELHI 

ORIGINAL APPLICATION No. 209/2023 

IN THE MATTER OF: 

 

KAPIL DEV                                                      …APPICANT 

VERSUS 

THE MUNICIPAL COMMISSIONER                     …RESPONDENTS 

                                                            INDEX  

 

 

THROUGH 

 

NAGINDER BENIPAL 

ADVOCATE 

CH NO.460, LAWYERS CHAMBERS BLOCK-1, 

 DELHI HIGH COURT, DELHI-110003 

                                                                                      Contact: 9999329299 

Email: chambersofnaginderbenipal@gmail.com 

 

 

 

Date: 08/09/2024 

Place: New Delhi 

 

S. 

No. 

                                      PARTICULARS PAGE NO. 

1.  Action taken report on behalf of Municipal 

Corporation Ludhiana  

 

2.  ANNEXURE P-1 

Photographs of Demolition 

 

3.  ANNEXURE P-2 

Photographs of Demolition 
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